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Order

Learned counsel for the parties have reported that the proceedings before the
Hon’ble Delhi High Court are still pending and the interim order restraining the erstwhile
Company Law Board from passing any final order has been continuing. This order was
issued on 26-2-2015. The matter is now listed before the High Court of Delhi on 03-11-

2016.

List on 08.12.2016. (1 (1 oo

(CHIEF JUSTICE M.M. KUMAR)
PRESIDENT

LV\M

(INA MALHOTRA)
MEMBER (J)

06.10.2016
(P.K. Sud)



